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M.R.T.P. Clearance for Seyabean Project 
of Mis. Britania Industries Ltd. 

4864. SHRI PRATAP BHANU 
HARMA: Will the Minister of 

LAW, JUSTICE AND COMPANY 
AFFAIR be plea ed to state: 

(a) whether it i a fa t that t'oe applica-
tion of M I . Britania Industries Ltd. for 
MRTP clearance to th ir Soyabean Pro-
ject proposed to be et up at Vidisha in 
Madhya Prade h i till pending with the 
Ministry for the last It years. 

(b) if so, the reasons ther for; knd 

(c) how mucb furt'ner time i expected 
to be taken to clear it? 

THE MIN1STER OF STATE IN THE 
MINiSTRY OF LAW, JUSTICE AND 
COMPANY AF AIRS (HRl A. A. 
RAHIM): (a) and (b). M/ . Britania In-
dustries Limited made an application 
under Section 22 of the M.R.T.P. Act', 
1969, for the e tabli hmeDt of a new 
undertaking at Vidi h'a in the State of 
Madhya Prade h for the ma:nufacture of 




